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FREE TRADE ZoNE AT VISAKHAP,UNAM 

4285. SHRI M. N. REDDY : Will the 
Minister of COMMERCE be pleased to 
state: 
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(a) whether Government propose to 
create and approve Ports like Visakhapatnam 
as Free Trade zone with a view to enc:ouraae 
exports and expedite the pace of indus-
trialization; and 

(b) if not the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI) : (a) and (b). 
No, Sir. The Government propose to 
wait for the results of the Kandla Free Trade 
Zone, whose progress is being watched at 
present. 

RECRUITMENT OF RAILWAVS STAfF 

4286. SHRI JYOTIRMOY BASU 
SHRI NAMBIAR : 
SHRI C. K. CHAKRAPANI : 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) the number of staff recruited on all 
the Railways on the salary scale of Rs. 500 
p.m. and above since the ban on fresh 
recruitment was imposed; and 

(b) the reasons thcrefor ? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) and 
(b). Information is being collected and will 
be laid on the Table of the Sabha, 

U. N. AssIsTANCE FOR TITANIUM PRODU-
CTS CoMPLEX 

4287, SHR! HIMATSINGKA: Will 
the Minister of COMMERCE be pleased 
to state : 

(a) whether India has sought the U. N. 
assistance for the establishment of a large 
titanium products complex ; 

(b) if so, the.U. N.'s response thereto; 
and 

(e) the details of project and its cost? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRl 
MOHO. SHAFI QURESHI) : (a) Yes, Sir.' 

(b) The decision of the U.N. lIuthori-
ties is awaited. 

(c) For the establishment of a Titanium 
Products Industry in India, the services 
or the followins experts for one man-month 
each have heen sought for : 

(i) Chemical Engineer, to consider the 
economics of establishing and expanding 
Titanium dioxide, Titanium Slag, Titanium 
Sponge produetion. 

(ii) Geologist, to undertake expansion 
programme of Ilmenite products and to 
meet the requirements of the new titanium 
based industries. 

(iii) Market Analyst. to establish the 
export earning capability of the new in-
dustrial units which may have to be set up 
based on the world market survey. 

The estimated total cost 
expert would be approximately 

for each 
$ 5000. 

BOGUS SHARES OF HINDUSTAN MOTORS 

4288. SHRI B.K. DASCHOWDHARY : 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleascd to state: 

(a) the number of bogus shares of the 
Hindustan Motors in the market and the 
number out of them that have heen intro-
duced by Shri Harbans Singh Mehta, 
Mcmber, Delhi Stock ~  

(b) whether it is a fact that Shri Mehta 
was also held responsible by the Vivian 
Bose Commission for the fraudulent transa-
ctions of the Dalmia Jain Group; and 

(c) if so, the action taken against him. 

THE MINISTER OF INDUSTR IAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHR! F. A. AHMED) : (a) No 
definite information is available as to the 
extent of forged thares of the company 
in circulation in the market. Investiga-
tion made into the case indicates that offences 
had heen committed at Delhi, Kanpur, 
Calcutta and Bombay. The complaint in 
the case registered at Delhi was made on 
15th October, 1965 by Shri Harbans Singh 
Mehta of Mis. Harbans Singh Mehta & Co. 
Share Brokers, Delhi. He reported that 
at the instance of a person who approached 
him on the 6th April, 1965, he sold 1000 
shares of Hindustan Motors to another 
member of the Delhi Stock Exchange and 
made payment to the party by cheque. 
Subsequently, it was found that the shares 
were forged. He failed to find the where-
abouts of the person who brought the shares 
and took the cheque from him at the 
address given. 




